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TOITTEN ANSWERS TO QUES
TIONS

Discussion of law and order problem 
at the recent Gosfetenee of 
Chief Ministers of States

♦401. SHRI R. S. PANDEYj Will the 
Minister of HOME AFFAIRS be pleas
ed to state:

(a) whether the deterioration in law 
and order situation m the country was 
discussed at the recent Conference of 
Chief Ministers of States,

(b) whether any concrete measures 
have been worked out to improve the 
situation, and

(c) if so, the broad outlines thereof?

THE MINISTER OF HOME AF
FAIRS (SHRI UMA SHANKER DIK- 
SHIT) (a) to (c) A conference ot 
Chief Minister!, of States was held in 
the capital on 24th February, 1973. 
at the instance of the Ministry of Food 
and Agriculture to discuss and finali^ 
the steps necessary to implement the 
Government’s decisions regarding pio- 
curement and take o\e: of wholesale 
trade in foodgrams No item relating 
to the law and order situation m the 
country was sponsored b\ the Ministry 
of Home Atiairs for discussion at this 
conference.

Co-ordinated research plan made by 
the National Committee on Science 

and Technology
*405 SHRI DEVINDER SINGH 

GARCHA*
SHRI RAMSHEKHAR 

PRASAD SINGH:

Will the Minister of SCIENCE AND 
TECHNOLOGY be pleased to state-

(a) whether the National Committee 
on Science and Technology has pro
posed a Rs. 10 crore co-ordinated re
search plan which has identified a




